. Import of coal to meet the deficit in supply of indigenous ccal.
. Augmentation of gas supply to utilize the stranded capacity of gas based power projects.
. ‘Adopt an [TI” initiative taken up to avercame the shortage of skilled manpower.

. Power Firance Corporation (PFC) and the Rural Electrification Corporation (REC) are
providing funds to ensure that viable projects achieve financial closure.

Pollution by powsr projects

11945, SHRI BAVI SHANKAR PRASAD:
SHRI SHIVANAND THWVARI:
Wil the Minister of POWER be pleazed to state:

(a) whether it is a fact that a number of power projects in several States in the country are

spreading pollution more than the norms =et for it in the course of power generation;
()  ifso, the details in this regard; and

(c) the total number of identified projects, so far, which may be closed for causing

excessive pollution, State-wise?

THE MINISTER OF STATE IN THE MINISTRY CF POWER (SHRI BHARATSINH SOLANKI):
(a) and (b) As reported by the Ministry of Environment & Forests, out of 8% coal/lignite based
thermal power plants, 24 thermal power plants located in various states of the country are nat
complying with the prescribed emission norms. The details of the such thermal power plants is given

in the Statement. (Seebelow).

(c) The Central Pollution Control Board (CPCE) has issued directions under Section
18(0(k) of Air (Prevention and Control of Pallution)) Act 1981, to the State Pollution Contral Boards
(8PCBs) of Jharkhand, Gujarat, Chhattisgarh and Uttar Pradesh in respect of Patratu, Kutch
Lignite, Korba (East) and Paricha respectively, for taking appropriate action against these defaulting
thermal power plants. Further the CPCB has asked the concerned SPCBs for taking suitable action

for improvement of Air Pollution Control System in the remaining 20 thermal plants.
Statement

Thermal power plants spreading poliulion

S.No. Power Project State

1 2 3

o Kathagudem Andhra Pradesh
2. Ramagunmdam-B e

03. Patratu Jharkhand
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04.

05,

06,

07.

08.

0%,

10.

™

12.

13.

14.

15.

16.

7.

18.

9.

20.

2%

22,

23.

24,

Bokaro-B, DVC
Barauni
Sikka

Kutch Lignite
Korba(East)
Panipat
Amarkantak
Satpura
MNasik

Koradi
Chandrapur
Parli

Paras

Ohbra
Harduaganj

Paricha

MNew Crozsipore, CESGC

Durgapur Projects Ltd.

Farakka, NTPC
Bandel

hettLr

=i
Bihar

Gujarat

~dig
Chhattizsgarh
Haryana
Madhya Pradesh
s
Maharashtra
e

b

=dleiz

e

Uttar Pradesh
“dey

-do-

\West Bengal
e

e

=dleiz

Tamil Nacdu

Pradesh for allotment of 9.5 MMSCMD of gas faor 3x700 MW Karimnagar gas based combined cycle

plant;

has been sanctioned but due to non allocation of demanded gas, the process of finalization of EFC

Karimnagar gas based combined cycle plant

contract is stalled; and
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1946, SHRINANDI YELLAIAH: Will the Minister of POWER be pleased to state:

the detalls and the current status of the propozsal of the State Government of Andhra

(b) whether his Ministry is aware that land has already been acquired and water allocation



